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with the initiative of the bon. Member of 
Parliament Shri Ram Vilas Paswan who is 
putting this question. I would like to know 
whether the Minister has got any report ? 
If he has got any report, he may say so. 
If not, the hon. Member of Parliament, 
Shri Ram Vil as Paswan is, by putting this 
question, just trying to ...•..... 

MR. SPEAKER : You are not replying 
to him. You are not supposed to reply. 

SHRI ARIF MOHAMMAD KHAN 
I have not rece ived any such report. 

SHRI K. MAYATHEVAR : Sir , I am 
quite aware of the fact that the Central 
Government is distributing enough food to 
the States. I am not having any difference 
of opinion on that. Although the Central 
Government is distributing suffic ient food to 
Tamil Nadu, theretwere 29 deaths due. to star-
vation during the last month in Tamil Nadu. 
The matter was rai sed in the A ssembly al so 
by the Co mmuni st Members and the DMK 
Member and it was accepted by the Sta te 
Govern men t. But the facts and figure were 
not given to this Government. 

I want to known whether the Centra I 
Government would check up as to whether 
29 persons had died of starvation in Tamil 
Nadu ? Further, Sir ........ . 

MR. SPEAKER 
There is no time. 

Now, let him answer. 

SHRl K. MAYATHEVAR: Would the 
Minister verify and find out the trut'h ? 

SHRI ARIF MOHAMMAD KHAN : 
Sir, we have not r eceived any such report 
from the State Government. But if the hon. 
Member gives us any specific instance, we 
will enquire into it. 

MR. SPEAKER : You give him any 
specifice instance. He says, " I will enquire 
into it." You give him specific case. 
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WRITTEN ANSWERS TO QUESTlON 
Pollution Caused by Felling Trees in Mandla 

District (MP) 

*665 . SHRl BHOGENDRA JHA : W il J 
the Minister of AGRICULTUR E be plt!ased 
to state : 

(a) whether G overnment are aware of the 
environmental pollut ion cau ed by fe!Jing 
trees in Mandl a D istri ct, Madhya Pr desh; 

(b) if so, whether any d irecti ve 
been given in thi matt r by lhe 
Government ; and 

(c) if so, the deta il the reof 1 

have 
cn tra I 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICU LTU RE (S HRI 
YOGENDRA MAKWANA) (a) 
Indiscriminate felling of trees lead to 
soil erosion, flood, drought and Io s of soil 
productivity resulting in general environ-
mental degradation. Denuded area are 
reported to exist largely outs ide the Re er· 
ved and Protected forests in MandJa 
district, Madhya Pradesh. Felling of trees 
in Reserved and Protected forests i done 
under the provisi ons of the Worki ng Plans 
and Schemes. 

(b) Guide! ines are given by the Central 
Government to the State Governmen t from 
time to time regarding conserva ti on and 
management of forests. 

(c) A statement indicating the salient 
features 0f the guidelines is la id on the 
Table of the Hou _. 
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Statement 

Statement indicating the salient features of relevant advice. 

1. Fore t Development Corporations or similar agencies shou Id be asked to take up 
plantations on steep hill sites, catchment areas and clear-felled forest areas so-
tba t productive fores try and protective forestry go hand in hand. 

2. A massive programme of social forestry should be taken up both under the Food 
for Work Programme and other specific schemes. The wastelands in villages, aH 
community lands, field bunds, canal bunds etc., could be clothed with fast growing_ 
species under these schemes. 

3. A drive should be launched for planting trees not only in fores t reserves but in all 
degraded ]and and community land and along avenues. 

4. In areas where tribals depend heavily on forests for their I ivel ihood, they should 
be involved in replanting the species that they are already exploiting. A scheme 
for forest farmiAg should be undertaken. Particular attention must be paid to the 
replanting or fresh planting of fruit trees. 

5. The system of contracting away forests should be replaced or modified to sec that 
every tree felled should be replaced by planting of at least another one if not more. 

6. Forcs t con tracts for felling should not be aJJowed in areas of good reserve fore ts. 
There might be a mora torium on feJiing in all catchment areas, hill slopes and 
tank beds. 

7. lt is a lso neces ary to introduce a new value system in dealing with afforesta tion 
programmes. The new ethos should be that the plantation programme should nor 
nece a r ih be for production purposes but also for providing bar land with prope r 
tree cover to der i e other intang ible, benefits of long- range import. As far as 
po si ble, the ques tion of clear-felling fore ts with primary characteristics of nat u· 
ral vegetation and in the process of ecolog ical progres ion should no t ari e. Such 
for sts should be so managed as not to lead to degradation under any circums~ 

tances. 

Remunerative Price for Cotton 

*669. SHRI AMAR ROYPRADHAN 
WiJJ the Minister of AGRICULTURE be 
pleased to state 

(a) whether Government have decided 
to fix the remunerative prices for cotton 
growers for their produce; 

(b) if so, what would be the remunera· 
tive prices; and 

(c) if not, the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MlNI ~TRY OF AGRICULTURE (SHRI 
ARIF MOHAMMAD KHAN} : (a) Govern-
ment as a pol icy have been fixing minimum 
support price for cotton at a level which 
is cons ider.<:· d remunerative to the cotton 
growers. 

(b) The minimum support price for the 
basic (1·34) variety of Cotton announced by 
Government for the current cotton marketing 
year ending on 31.8.83, is Rs. 380 per 
quintal of kapas. 

(c) Does not arise. 
Decline in Pulses and Gram Yield Per Hectare 

*670. SHRI ASHFAQ HUSSAIN : Wi I ( 
the Minister of AGRICULTURE be plea ed 
to state : 

(a) whether it is a fa ct that in 1970 yield 
per hectare for pulses was 524 kg . as aga ins t 
475 kg. in 1981; 

(b) whether it is a I so a fact that for 
gram in 1960 yield was 674 kg. j ha. which 
fell to 584 kg.fha. in 1981; 

(c) whether it is correct that China, 
Mexico and USA have raised their out put 




